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Rule Ky

s BHRI €. A. KADER (Bombay-Central
South) : ‘The recent rains have damaged
some of the standing crops or grains
which are in the market, and reports are
coming in that at Moga and other places,
huge quamity of grains has been damaged.

I would like to know from - Govern-
ment whether the Meteorological Depart-
ment had forecat these rains, and if so,
whether it was sent to the proper autho-
rities in order to see that the graing lying
in the open were covered up or were pro-
tected. Qur experience of this Depart-
ment s that their forecast; are generally
en the wrong side; if they say that rains
will come, rains will not come. and if
they say that raing will not come, then
rains will come. Mauany of us have seen
the TV programme: ard heard the radio
programmes and seen also the newspapers,
but theie was no forecast about the heavy

" rains that had occurred. 1f the Meteoro-
logical Department has not forecasy i,
then js it an inefficient department? Or
have they no implement. to forecasy pro-
perly 7 Government shouwld ook into this
matter and report to the House.

SHR1I D NEN BHATTACHARYYA
(Serampore) : Under rule 377, 1 want to
draw the attention of Governmeni to the
new. jlem which hag appeared in  the
Hindustan S:undard dated the 15th instant
regurding 1ne breakdown of one  power
unit in the DVC. The report savs :

“The second unit of the DVC power
vencrating  station hers went out of
commission and the fault is of such
a sericus nature that it will not be
nut back into commission  within  a

fortnight, according to <ourcey  close
to the plant.  The unit was repaired
onfv on May  10., . The latest

troubde iy likely to have an effect on
the power position in Caleutta. Th2
erratic supply  has  bheen  disrupting
produciion st the DSP  and  Alloy
Swel Plant for abe past one week.”

§ woukd alse like to mention that in
the month of Aprit in the steel 1dwnship
of the Duorgapur Steel Plant, which s
under the Durgapur  Steel  Plant, one
Bimal Chaudhury was murdered by some
nanpsters,

On the 6th May, again an attack had
beert made on a number of employees of

by Minister

the Durgapur Steel Plant who were con--
nected -with the Durgapur Steel Plant Em-.
ployees’ Union, - This matter of the mur-.
der of Bimal Chaudhury was raised by the -
member from that constituency, Shri K. C.
Halder, but nothing has come out. This.
repeated attack is causing serious damage
to production as well as to the law and:
order situation in the steel township.

Another question—this is the last day -
and tomorrow I will not trouyble you with .
any questions. . ..

MR.
waiting,

SPEAKER : There are others .

{Interruprions)

MR. SPEAKER : I am not allowing any- -
thing new.

SHRI DINEN
Under what rule ?

BHATTACHARYYA :

MR. SPEAKER : This was only ahout:
the DVC and the other matter.

(Inrerruptionsy

MR. SPEAKER: Kindly sit down.
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PERSONAL EXPLANATION
BY MINISTER

THE DEPUTY MINISTER IN THE"
MINISTRY OF EDUCATION AND-
SOCIAL  WELFARE AND IN THE

DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): Shri Madhu Limave said
in the course of his speech on Appropria-
tion No. 2 Bill, 1973 on 27th April, 1973

that :
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Since I was not present in the House

at that time, I rise to refute and contra-
dict the unfounded allegations made by



‘55, Mam'rs undrrr

‘ . [Shri D, B, Yadavl,
Shri ~Madhu : Limaye.
Limaye's statement, -to say the
not at all correct.
‘to deny the veracity of his. allegations,

MATTERS UNDER RULE 371 —Conrd.

SHRI P. G. MAVALANKAR (Ahmeda-
bud) : Under rule 377, 1 wish to invite
the attention of this House, and particu-
larly of the hon. Railway Ministry, to the
very grave and serious difficulties experi-
enced by the small industrial units pro-
ducing sait at Kharagoda. The matter is
very serious, This situation has been
prought about by the very short wagon
supply for salt this year to Kharagoda as
<compared to last year and the year before.
Unless the wagon supply improves and
clearance takes place, there will be great
hardship caused to producers  working
both in the private sector as well as in
the co-operative sector.

The monsoon is fast approaching and it
is feared that if wagon supply is not im-
proved, sizeable stocks of salt are likely
to be washed away causing considerable
loss and inconvenience to the industry and
the people.

If 1 may give some figures, between
January and April, 1971 as many as 5.282
wagons were supplied to this area. Last
year the number of wagons supplied was
4.113. This year, between January and
April, at Kharagoda only 2,144 wagons
were supplied. Therefore, there has been
a shortfail in the supply of wagons to the
extent of 1,969. The point is that if ade-
guate wagons are not supplied within a
week, all the salt will be washed away, 4
lakh tonnes of salt will be washed away
and damage to the extent of Rs. 30 lakhs
or more will be caused.

This area is the Little

least, is

My last point.

Rann of Kutch in the border area. As
many as 150,000 people are working
there. This is a drought-affected area.

Yesterday the Finance Minister was say-
ing that drought-affected areas weére given
more opportunities, whereas here the people
have come out of employment. 1 want
the Railway Minister, therefore, to see to
it .that wagons are supplied immediately
so that the workers do not suffer and the
drought-affected areas are not put to fur-
ther hardship.

MAY 16, 1973

T regret that Shei

T take this opportunity«

Rulé '377 - f 56 -

The Gujarat Gov mment haﬁ also’ becn '
informed. of this mattﬂ'.;SmQﬁ the Gov-
ernment of Gmamt ‘and’ ‘the - Gyvernment
of India are of one and the §ame party,
why is it that the State Goverament's in-
sistence has not béen accepted by the
Government of India in the Ministry of
Railways and action taken to -improve
situation.
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“PATNA, May 15 Frenzied mobs

clinched at least 11 persons and burnt
alive thrée others, including two “awad-



